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(1) (21 (3) (4)
I Laying of Dllls Acscnrcd :-

l. The CaliQt University
(Altemate
Anangement
Tenporarily of the
Senate and Syndicate)
Bill, 2018
(Bill No. 161)

Dn K. T. Jaleel, Minister
for Higher Education
Welfare of Minorities,
WaK and Hajj Pilgrimage

The Bill rcceived the assent of 0p
Govemor on December 19, 20f8.
Tbe Bill as assented to by the
Govemor was laid on the Table by
the Secrctary on January 30, 2019
(Act 30 of 2018)

2. The Kerala Police
(Amendment) Bill,
2018
(Bill No. 16s)

Shd. Pinarayi Vijayan,
Chi€f Minisrer

The Bill received the assent of the
Govemor on Dec€mber 20, 2018,
The Bill as assenred to by the
Governor was laid on rhe Table bv
the Secreary on January 30, 201-9
(Act 31 of 2018)

3. The .Kerala
Municipality CIhtud
Asendment)
Bill, 2018
(BiU No. 160)

Shri. A.C. Moideen,
Minister for Local Self
Govemments

Tln Bill rcceived tbe assent of the
Govemor on December 20, 2018.
The Bill as assemed to by the
Govemor was laid on the Table by
the Secrctary on January 30, 2019
(Act 32 of 2018)

4, The Kerala Pandmyat
Raj Clhid
Amendmeng Bill,2018
(BiI No. 162)

Shri. A.C. Moideea
Minister for Local Self
Govemments

The Bill received the assetu of the
Govemor on December 20, 2018.
The BiU as assented to by fte
Govemor was laid on rhe Table by
the Secreary on January 30, 2019
(Act 33 of 2018)

awlq



5. The Kerala Shops and
Commercial
Establishmens
(Amendment) BiI,
2018.
(Bill No. 163)

SM. T.P. Ramakishnan,
Minister for Labour and
Excise

The Bill received the assent of the
Govemor on December 21, 2018.
The Bill as ass€nted to by tbe
Govemor was laid on the Tab.le by
the Secretary on January 30, 2019
(Act 34 of 2018)

6. The Kerala
ApFopriadon (No.4)
Bill, 2018
(Bill No. 173)

DR, T.M. Thomas Isaac,
Minister for FiDance and
Coir

The Bill reccived the assent of the
Govemor on December 21, 2018.
The Bill as assentd to by drc
Govemor was laid on ttre Table by
the Secretary on January 3{), 2019
(Act 35 of 2018)

7 The Kemla State
Goods and SeMces
Tax (AmendmenQ BilL
2018
(BiI No. 171)

DR. T.M. Thomas Isaac,
Minister for Finance and
Coir

The Bill rec€ived the assent of the
Govemor on December 21, 2018.
the Bill as assented to by th€
Govemor was laid on the Table by
the Secrctary on January 30, 2019
(Act 36 of 2018)

8. The Kemla Spofis
(Amendment) Bill,
2018
(BiU No. 1sg)

Shi. E.P. Jayarajaq
Minister for Ind$Eies.
Spons and Youth Affairs

The Bill received the assent of dr€
Govemor on Decembef 22. 2018.
The Bill as assented to by the
Govemor was laid on the Thble by
the Secr€tary on January 30, 2019
(Act 37 of 2018)

9. The Kenla Fishemen
Debt Relief
Commission
(Amendmefi) Bill,
20r8
(BiU No. 170)

Snt. J. Merrylflrtty Amma,
Minister for Fisll€ries,
Harbour Elgineering and
Cashew Industrv

The Bill Fceived the assent of the
Govemor on December 26 2018.
The Bill as assenied to by the
Govemor was laid on the Thble by
the Sesetary on JaDuary 30, 2019
(Act 38 of 2018)

10. The Kerala Co-
opemtive Soci€ties
(Second Amendment)
Bill, 2018
(Bill No. 169)

Shri. Kadakanpally
Surendan. Minister for
Co-operatioq Tourism and
Devaswoms

The Bill recrived the assent of the
Govemor on December 28. 2018.
The Bill as assented to by the
Govemor was laid on the Table bi
the Secreary on January 30, 20L9
(Act 39 of 2018)
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II. Bill Inaoduced

I. rne Kera.ta linance
Biu, 2019
(Bill No. 1BS)

DR. T.M. Thomas Isaac,
Minister for Fhame and
Coir

The Bill was published as cazette
Eruaordinary on February 9, 2019.
The Bill was introduc€d in the
Ass€mbly on Fehuary 12, 2019.

In. Bills Pass€d

The Kerala
Appropriation Bill,
2019
(Bill No. 180)

DR. T.M. Thomas Isaic,
Minister for Finance and
Coir

The Bill was published as Gazene
Extnordinary on February 4 2019.
The Bill was inEoduced in the
Assembly on February 5, 2019 ad
passed on tbe same dav.

2. The Kerala Co-
operative Societi€s
(Amendment) Bill,
2019
(BiIl No. 178)

Shri. Kadakanpany
Suendm& Minister for
Co-operation, Tourism and
Devaswoms

The Bill was published as Gazette
Exuaordinary on January 24 2019
and was inEoduced in the
Assembly on Febuary 1, 2019.
The Bill was mfelred to the
Subject Conmitte€ XI on February
1, 2019. the Bill as rcported by
the Subject Committee was
pr€s€,nt€d on February 6, 2019.
The Bill riras considered and
Dassed on F€bruarv 12. 2019.

3. Th€ Kerala
Apprcpriation Or'ore on
Account) BiU, 2019
(BiU No. 18a)

Dn. T.M. Thomas Isaac,
Minister for Finame and
Coir

The Bill was published as Gazene
Extlaordinary on Febmary 8, 2019,
The Bill was inuoduced in the
Assembly on February 12, 2019
and.passed on the same rhy.

Jv. Ril| Publish€d after thirtemth secsion an- pendingSdEET-ourtecno xt e

1.. The Palrment of
Salaries and
Allowances (Second
Amendnent) Bill,
2018.
(BiU No. 174)

Shri. A.K. Balan,
Minister for Welfare of
SclEduled Ca$es,
Scheduled ftibes,
Backward Classes, Law,
Cultur€ and Parliamentary
Affairs

The Bil! was published as Gazene
Exhaordinary on January 3, 2019.
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2, the Kerala
Agricr:lnral Workers'
(AmendmenQ Bill
2019.
(BiI No. 1751

Slui. T.P. Ranakrishnan,
Minister for Labour and
Excise

The Bill was published as cazette
ExEaodinary on January 21, 2019.

3. TIte Kerala :lailoring
Wo*ers' Wellare Fund
( Amendment) Bill,
2019.
(Bill No. 176)

Slui. T.P. Ramrilaishnan,
Minister for Labour and
Excise

The Bill was published as caz€ue
Extraordinary on January 21, 2019.

4. The Kerala Land Tbx
(Amendmeff) Bill,
2019.
(BiU No. lm

Shri. E.Chandrasekham
Minister for Revemre and
Housing

The Bill was published as Gazene
Extnordina{y on JaNary 21, 2019.

The K€rala University
(Alternate
Anangement
Temporarily of &e
Senate and Syndicate)
Bill, 2019.
(Bill No. 179)

DR K. T. Jaleel, Ministei
tor Higher Education,
Wefare of Minofties,
Wald aDd Haii Pilgdmage

The Bill was publisbed as cazene
ExEaordinary on January 31, mfg.

6. The Criminal Law
(Kerala Amendmen$
Bill, 2019.
(BiU No. r82)

Slui. Pinamyi Vijayan,
Chief Minister

The Bill was published as Gazette
Extaordinary on Febmary 5, 2019.

The Kerala Advocates'
Clerk Welfare Fund
(AmendnenQ Bill,
2019.
(BiIl No. 183)

Sbri. AK. Bdan,
Minister for Welfare of
Scheduled Castes,
Seheduled fibes,
Backward Classes, Law
Culue and Parlianenary
Affairs

The Bill was published as caz€tte
Exraordinary on Febnury 5, 2019.

VJC BABU PRAXASH,
SECNETARY.


